
 
RAJYA SABHA 

_________ 
 

BALLOT OF PRIVATE MEMBERS’ RESOLUTIONS 
 
 
 

The  …………………20.... 
 
 
FROM  
 
………………………………………… M.P. 
 
 
TO  
 
 THE SECRETARY GENERAL,  
 RAJYA SABHA,  
 NEW DELHI.  
 
Sir,  
 
 I propose to move a resolution during the ensuing/current session of the Rajya 
Sabha. My name may, therefore, be included in the ballot(s) of Private Members’ 
Resolution to be held during the ensuing/current session of the Rajya Sabha.  
 
 
 
 
 
 
 
 
 
 

                                                                                                            Yours faithfully,  
 
 

Member, Rajya Sabha 
Division No. …………… 


